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Reports and accounts (2022-23) of Pawan Hans Limited, Noida, Uttar Pradesh;
Rohini Heliport Limited, New Delhi and related papers

AR A W3 | o w3 (3 JREAER Aigie): qeled, § fafad o= o
HHT YT el UR Gl §:-
I. (1) A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013 -
(iY(a) Annual Report and Accounts of the Pawan Hans Limited, Noida, Uttar
Pradesh, for the year 2022-23, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of

India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. SeeNo. L. T. 1657/18/24]

(i(a) Annual Report and Accounts of the Rohini Heliport Limited, New Delhi, for
the year 2022-23, together with the Auditor's Report on the Accounts and
the comments of the Comptroller and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers

mentioned at (1) above.
[Placed in Library. See No. L. T. 1108/18/24]

Reports and Accounts (2023-24) of NLCIL, NTPL, NLC India Green Energy Limited, N

LC India Renewables Limited, Chennai, Neyveli Uttar Pradesh Power Ltd., Lucknow,
and Coal India Limited (CIL), Kolkata and related papers

DRI HATAT H I F341 (S |elen A5 go): Asied, H Hu=l A=, 2013
gRT 394 BT IU-IRT (1) (F) & A Fr=afaRad =i &f Tw-gad ufa (30t a2
fa=<fl ) AW Uod R 3@ -

(i) (a) Sixty-eighth Annual Report and Accounts of the NLC India
Limited (NLCIL), Chennai, Tamil Nadu, for the year 2023-24,
together with the Auditor’'s Report on the Accounts and the
comments of the Comptroller and Auditor General of India

thereon.
[Placed in Library. SeeNo. L. T. 1015 /18/24]

(b) Twelfth Annual Report and Accounts of the Neyveli Uttar Pradesh
Power Ltd., Lucknow, Uttar Pradesh a subsidiary company of the
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